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2. 

BEFORE THE HON'BLE NATIONAL 

GREEN 

TRIBUNAL 

EASTERN ZONE, 
KOLKATA 

BENCH 

Original Application No. 235 of 
2024 

Ankur Sharma 

CORPORATION (RESPONDENT NO. 6) 

solemnly affirm and state as follows: 

COMPLIANCE AFFIDAVIT ON BEHALF OF 
HOWRAH MUNICIPAL 

Versus 

State of West Bengal & Ors, 

1, Bandana Pokhrival de1Gbter of Qvi Chandra Shashi Pokhriyal, aged 

HMC's jurisdiction. 

...Applicant 

about 35 years, working as Commissioner, Howrah Municipal 

Corporation, 4, Mahatmna Gandhi Road, Howrah - 71110l, do hereby 

Pandan. 

...Respondents 

1. That I am the Commissioner of Howrah Municipal Corporation 

(HMC) and am duly authorized to depose this affidavit on behalf of 

Respondent No. 6. I am fully conversant with the facts of the case. 

2. That this affidavit is filed im complhance with the Hon'ble TribJnal's 

vder dated 09.05.2025, arecung hMC to submit an Action Taken 

Penort (ATR) regarding the mpietentaton of recommendations made 

by the Fact Finding Committee concerning electric crematoriums and 

WOoden pyres at Shibpur, Salkia, and Banstala Burning Ghats under 

missloner 
rera? Murnicip Corpora 

OF 

TAR 
SK. NAZRUL ISLAM 

Area Koikata 
Regn. No. 44?i19 

Expiry Date 
15.09.2029 WESI BENG 
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3. That in compliance with the Hon'ble 
Tribunal's 

directions, 

HMC has 

taken the following actions as detailed 

E-Tender 

3 

and subsequent progress reports, which are 
annexed 

hereto: 

L. Air Pollution Control Systems: F'or Shibpur 
Burning 

Ghat, a fresh 

(No. ED/Crematorium/ 

upon approval. 

in the 
ATR 

dated 

been floated for the installation of Air Pollution 
Control (APC) devices, 

including fume hood, scrubber, induced draft fan, and a 15-meter 

stack, as per CPCB guidelines. The tender process is 
completed & W.O. 

vide Memo No. WO/EE/Crematorium/ 10/2025-26 dated 
08.07.2025 

nas been awarded to L.1 agency M/s Das Electric & Company. rOl 

Salkia Burning Ghat, a Detailed Project Report (DPR) IOr ks. 

99,96,131/- has been prepared and uploaded to the RSP Portal for 

sanctioning of funds. The tender process will commence immediately 

/04/25-26, 
dated 

16.05.2025) 
has 

II. Interim Waste Storage: The designated storage area at Banstala 

Burning Ghat has been completed, as evidenced by the annexed 

photographs hereto. For Salkia Burning Ghat, an estimate of Rs. 

2.92.311/- for the renovation of interim storage has been prenored 

and submitted to the Works CommmtTee oi HMC for approval At 

Shibpur Burning Ghat, HMO nas approdcned the Kolkata Port Tust 

III. Separate 

19.04.2025 

for the allotment of land to establish a secondary waste transfer point, 

as detailed in the letter dated 04.07.2025. 

Waste 
Collection: The feasibility of maintaining 

Separate waste collection facilities for crematoria waste to prevent 

mixing with municipal waste is under active examina�tionNOTA; 
Commission a 

Howron Mus kcipal ICorpo 

GDVT. 
SK. NAZRUL ISLAM 

Area Kolkata 
Reyn. No. 447i19 
Expily Date 
15.09.2029 

WEST 
BENG 
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IV. Consent to Operate: HMC has 
applied 

for 

"Consent 

to Operate" 

from the West Bengal Pollution 
Control 

Board 

(WBPCB) 

for all its 

crematoria, including electric 

with Letter A. 

Copy of the action taken report is 
annexed 

hereto 

and marked 

authority over these ghats. 

4. That it is pertinent to note that two 
burning 

ghats, 
namely 

Pathak 

Ghat and Mora Pora Ghat, previously 
under 

HMC's 

jurisdiction, 

now 

fall under the administrative control .of the 
re-formed Bally 

Municipality, as per the Gazette 
Notification 

issued by the Urban 

Development & Municipal Affairs 
Department, 

Government 
of West 

Bengal, in November 2021. HMC, 
therefore, has no 

jurisdictional 

periodic progress reports 

O. That HMC undertakes to complete all pending actions within the 

stipulated timelines as stated in the annexures and submit the 

to the Hon'ble Tribunal to 

facilities, 

transparency and compliance. 

as mandated. 

6. That the respondent is all along ready and willing to comply with 

such other directions passed by this Hon'ble Tribunal and seeks 

iberty to file further aflidavit to brng On record the subsequent events 

before this Hon 'ble Court. 

best of my knowledge and be 

paragraph nos. 3 to 5 are information 

7. That the statements made in paragraph nos. 1 to 2 are true to the 

belief, and the statements made in 

OTAR 
SK. NAZRUL ISLAM 

ea Kolkata 
Reyr. Ne 447/19 

Expiry Date 
15.09.2029 

OF 

of it is false or concealed and the rest thereof are my humble 

submiseion belore this Hon'ble Tribunal 

WESTO 8ENO 

ensure 

derived from record and no part 

Bandana 
Conratssiceier 

ioohMipiorgeaint 
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GOVT 

PLACE: Howrah 

DATE: 23 -01.2o25 

OF 

belief, and no part of it is false or misleading. 

Place: Hewrah olhale 

I, the deponent above-named do berehy verify that the contents of 

Lms atiidavit are true and correct to the best of my knowledge and 

Date: 23.7.25 

NO TARY 

SK. NAZRUL ISLAM 
Area Kolkata 

Rgn. No. 447/19 
Expiry Dale 
15.09.2029 

Verification 

WEST BENG 

Solemaly!Alar aed ena 
Declarcd belote me on the 
Jdentification cf the Advoca i. 

UNotary 
skaealf isian 

Notary.Govt. ot W.8 
Govt. o. 447/19 

CHy Clvtl Court, Calcutta 

Bansame 

23 JUL 225 

Commissioner 

Howah Municipæl Corporetion 

DEPONENT 

Bandara 

Pauy 

Comnissioner 
Horat uicipl Corrcraiior 

Deponent: 

Pady 
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